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Shrl J). C. Sharma: Ever since 
India attained freedom OUr Army has 
been working in a state of emergency. 

Mr. Depu.ty-/Speaker: The hon. 
Member may continue tomorrow. 

18." hn. 

-AGRICULTURAL COMMISSION 

Shn Inder J. Malhotra (Jammu and 
Kashmir): Mr. Deputy-Speaker, Sir, 
in reply to Starred Question No. 952 
on the 17th March, 1961, It was stat-
ed, regarding the appointment of the 
Agricultural Commission, that the 
matter is still under consideration, in 
consultation with the State Govern-
ments whose views have been asked 
for. 

In reply to another Unstarred Ques-
tion No. 1549 answered on the 16th 
ec~m er 1959, regarding the recom-
mendati~  made by the Agricultural 
Administration Committee which sub-
mitted its report in October, 1958, it 
was stated-I am quoting a portion of 
the reply-like this: 

"Formation of a Committee for 
the Centre once in 5 years to 
examine programme and policies 
of Central Commodity Committees 
and other Central Institutions , 
dealing with Agriculture." 

Now, it is stated that regarding this 
recommendation, Government has 
taken the following decision. 

"A proposal to appoint a Com-
mission on Agriculture instead of 
a  C ommil tee, to examine, among 
othel' things, policies of Central 
Commodity Committees and other 
Cen tral Research Institutions deal. 
in, with agriculture in its brold 
sense, is under consideration." 

ll.OS Ian. 

[Ma. SPSAUII in &he Chair) 

In reply to another queltlon, 
Starred Question No. 415 answered on 

26th February, 1960, it was stated by 
the hon. Deputy Minister that: 

"As the House knows, there 
was a Commission as long ago as 
1928, and after that, there had 
been no comprehensive investiga-
tion into the problems of agricul-
ture. So, the proposal now is to 
have a Second Agricultural Com-
m'ssion and for that the terms at 
reference are being drafted." 

Up till now the Government has 
been coming forward with positive 
assurances to this House. The hon. 
Minister of Agriculture, while reply-
ing to a Resolution moved by me in 
March, 1980, regarding the appoint-
ment of a Committee for evaluation 
of the agricultural research program-
me in this country, stated: 

"In fact the proposal be(ore the 
Government was of a wider na_ 
ture. When my hon. friend 
the Deputy Minister replied to 
a question the other day, he men-
tioned that the Government was 
thinking of a committee or com.. 
mission which would have very 
broad terms of reference and 
would take up a much bigger 
task than the kind of committee 
which my bon. friend the Mover 
has suggested. We have not taken 
a final decision. That could be 
taken only when We ascertain and 
lay down what should be the 
terms of examination by this com-
mission. Then we must circulate 
it to the State Governments to see 
if they have any suggestions to 
makc. Then the various Minis-
trips in the Government of India 
have to go through it and finally 
the Cabinet h .. to decide." 

Now when questions were asked In 
this House, the Government was com-
ing forward with the reply that the 
malter was still under consideration in 
consaltation with the State Govern-
ments In the n!plles given to the 
pn!vious questions and the references 
made by the Ministers in their replies, ----.. ---.-----------'" -_. -,---'---..------

-Half-an-hour Di8eulai0D. 
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there was a positive assurance that 
the Central Government had, in prin-
ciple, agreed to the appointment of an 
agricultural commission and that when 
the matter was referred to the Slate 
Governments, it might be with regard 
to the terms of reference of the com-
mission. 

Now, Sir, I would like to invite the 
attention of the House to the recom-
mendalions made by the Agricultural 
Administration Committee which sub-
mitted its report in 1958. The Com. 
mittee recommends: 

"A similar Committee may be 
appointed at the Centre also, once 
in five years, to exanUne the pro-
grammes and policies of the Cen-
tral Commodity Committees and 
other Central Institutions dealin, 
with agriculture, with a view to 
promoting a balanced development 
of agricultural research, education 
and extension, and harmonizing 
the different and at Umt.'S conftict-
ing, policies which impinge on 
land use, agricultural, animal hus-
bandry and forestry. Since the 
appointment of the Royal Commis-
sion on Agriculture in India which 
submjtted its report in 1928, there 
has been no comprebens:ve exa-
mination of the entire field of agri-
culture in its broad sense, though 
there have been a number of com-
mittees which have examined dif-
ferent facets of agriculture at vari-
oua times." 

A very important report wal lub-
mitted in October 1958 and that wal 
the second year of the Second Plan. 

ri~ the Fint and Second Plans, 
We have spent a eonsidenble amount 
ot mOlley and implemented various 
agricultural ICbem .. on various .. ~ 
Peets of apicultural develcpment but 
..... e have not. throulh any a,.ney or 
any eommittee or c:omJIUaaton, made 
any attempt to know our faUureII and 
Glchinementa in the field of agricul-
ture d~ the Pint and the 8eCCIIId 
Plana.. 

No., after this report ... submit-
ted In the year 1158 and if the Oov. 
el1Ullent bad taken Iteps .arly reprd_ 

in, the appointment of this Commis-
sion, by this time I am sure the com-
mission micht have come out with its 
report and at the time when We are 
fonnulatin, our Third Plan, the report 
submitted by this Commission would 
have been of much use to us in for_ 
mulating the various schemes and im-
plementing all those schemes duriol 
the Third Plan period. 

We have the present Food ar.d 
Agriculture Minister with such dynll-
mic personality and he is known to 
take quick decisions a. far IS im-
portant matter. in the fteld of food 
and agriculture are concerned. I 
know recently that he hal Laken 10 
many important decisions 011 lome im-
portant thing. affecting the alricul-
tural economy of this ("Ountl")'. I Just 
fail to understarid how with hi. 
shrcwdnL'U he haa overlooked thil im-
portant question of taking the final 
decision retard.n, the appointment of 
an Agricultural Commission. 

Now, from the replies we have 
noticed that the matter blS been re-
terr-ed to the State Govenmenta. I 
would  like to know whether the State 
Governments have been alked for 
their views regardin, the terms of 
reference, or whether they have been 
asked to say if they like to have luch 
a Commillion ot this nature or not. 
Then there is another situation that 
arises. Suppole sOme of the Slate 
Government. say that they do not 
want IUch a Commission to be ap-
pointed in this country, I would like 
to know from the Minister whit the 
decilion or attitude o( the Central 
Government .ould be In the matter. 
So many tim. the Central Govern-
ment had aaured this Bouse that 
they alfl!e in priDdple to the appoint. 
ment of luch a Commlllicm . 

I would now invite the attention of 
the House to the Royal Commis.lons 
appointed It varioul time. In Britain. 
The Royal Commialon appointed in 
line dealt mainly with the lupr polc:y 
in En,land. Alter that the Royal 
Commission was appointed only alts 
three )lMn, 11aIMJy, in J.I •. It noYiew. 
eel tile whole lCfku)turaJ tltuattoll,the 
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size of alriculture, the textent, etc. 
The terms 01 rete! ence of that Com-
DUS&lOn run U'e this: 

''To enquire into the eCvnomic 
prospects 01 the alnc lt ~ _I m-
dwltry In Great Bntaln wIth spe-
cIal reference to the adjustment of 
a balance to the adjustment of a-
a balance between the prIces of 
agricultural commodities, the cost 
of product.on, the remuneratlOn of 
labour and hours of employment." 

Then, in 1921 another Agricultural 
Commission was appointed. In 1925, 
another Agricultural Commi.>sion was 
appointed and in 1936, yet another 
Royal Commission  on Agriculture was 
a.PPointed. I am confining this aspect 
only up to 1936 because I could get 
the information from the Parliament 
Library only up to that period. 

In the end, I would urge upon the 
Government to appoint the Agricul-
tural Commission as soon as possible 
because this being the first year of 
the Third Five Year Plan, in another 
year or 10, We could get the recom. 
mendations and observations of this 
Commission, and I am sure that to 
lome extent. those recommendations 
and ob.iervations would help Us a lot 
in implementing our various policies 
during the Third Plan period. 

'!'be MlDlster of Food aDd AcrlcaJ-
ture (Sbri S. 1[. PaUl): Sir, I am very 
Ilad that my hon. friend Shri Inder 
J. Malhotra has raised this Question 
of the Agricultural Commission. At 
the very outset, I can remove all his 
misunderstandinls and assure him that 
in principle I entirely agree with the 
hon. Member. Nobody is against the 
appointment of an Alricultural Com-
mission. But the question is, when it 
is to be apPOinted, how it is to be 
appointed. and what are the terms of 
reference that have got to be given to 
such a Commission. The hon. Member 
himself admits that this country has 
,ot varied Interests; It Is not like the 
United Kinldom where epiculture Ia 
very small and it would be a kind or 
little pocket. as compared to the acri-

culture of India. Therefore, viewed 
by the lIlStances that I will narrate 
just now, I shall conVdlce him that 
wh.le agreeing in prinCiple to the ap-
pOIntment ot such a Conurussion we 
have got to choose the appropriat~ op_ 
portunlLy and the circUlllStances Wider 
whIch such a COmmiss.on should be 
appointed. 

It is true that in 1928 we had a Royal 
Commission on Agriculture under the 
~ a 'man p of Lord Lmllthgvw, and 
It was a Vl!l'y useful Comm.s.slOn. Hut 
that was the system of the United 
Kingdom under whom we were func-
tionUig. Occasionally they used to ap_ 
pomt such Hoyal Commlssions. That 
Royal Commission did indeed some 
very impor,ant work. Before that 
there was never such a ommi io~ 
here and the whole field of agricul_ 
ture was never gone into before them. 
Therefore, we are really grateful 
to that Commission. Their findings 
have really benefited this country 
greatly. But now, commg to the 
pre~en.t position, ever since India be-
came independent, and particularly 
ever since our Plans started, we are 
doing something which is scientific. 
It is not that there was some kind of 
uncharted thing on which the Com_ 
mission was appointed in 1928. Now 
We have to take cognizance of the first, 
second and third Plans, and whatever 
we have done in the field of agricul-
ture; that is also going to be the sub-
ject-matter of investigation by the 
commission that free India will be ap_ 
pomting in the near future. 

In the first Plan, the major empha-
sis was on agriculture. In the second 
Plan also, though I do not agree that 
the major emphasis has been on a ~ 

culture, surely agriculture came in for 
considerable empbasis. In the third 
Plan, the major emphasis is On aeri-
culture .. ain. In the ten years we 
have passed through, we bave taken 
several steps in regard to al(riculture. 
Therefore. the appropriateness of time 
is important. After we have given 
some time so that some of the schemes 
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we have in progress have worked for 
Borne time and when the time comes 
for the revaluation or rea e ~ment of 
what We have done, that is the precise 
time in my humble opinion for the ap-
pointment of an Agricultural Commis-
sion, because such commissions are not 
a daily occurance. 

The committee referred to by my 
hon. frieond the Agriculture Adminis-
tration Committee, ot er i~e known 
as thE' Nalagarh Committee--he is 
one of the very competent oftlrers of 
the ini try- ll e~ted that a sperial 
committee should be anpointed on('e 
in five YE'!{TS to examine the prOlr"am-
me and policil's of tht' Ct'ntral Com_ 
moditiM CommitfN' for I'oord'"atl'ln. 
Thev did not ll~ e t An AgriC'ultural 
ommi ~ion. Thev said thRt a ('om-

mitt~e ~ o d be anoolnted every five 
years to t'lke ~t.odc of our rommo_ 
ditv committ 'e~-t ere are auite a 
number of commodity committpf>_ 
to investillAtE' their work And l l 'e~t 

some mMhodc; of C'O-ordination. We 
are not of thRt view. ecll ~e if we 
appoint such A commlttpp every ftve 
' ~. the rec;ult will be thAt a r'erhln 
eleme'lt of unl'ertainty will bl> adtfpd 
t.o .. n t e~e committef'c; and thp;r w'lrk 
will n"t. bp done nronerlv That Iq 
conflnt'd o"lv to ~ '  'ommittp~. So 
far as thp Acrricult'lral Commic;!lion I!I 
co'lcerned thl! Is of a hieher Imnort. 
It is not some co_ordinAtion committ-e 
It clln ~ aopolnted. !lav. once In 25 
YP'lr.!. Thprp Is no IItatutorv pt"rlod 
like othpr l'omm;"slon_the Pav Com-
mi!lsion the Census Commis!llori, etc. 

Wh@11pver our .~ , J't re needs 
that II commhl'don should bl" anoolnted 
to con!dder the matter and m .. ke a re-
POrt su",lv !lUrh a comm'lIslon could 
be atmOlnted. In mv view. If such a 
t'OmmfMlnn It.! aanolnted. It will take 
two to three vetln to fto round the 
country and make a Tepart. It is not 
like the U.K wheore a comml~llon CUI 
move about in 15 d&yll or 1 month and 
m.b a report. In India. any lUeh 
comml~lon which We eoncelve of ill 
gofn« to ~ of tM utmOllt value and 
would give benefits of a Jasttq 
marader. Such a _1 .. lea would 
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take two to three years to m.ke a 
report; it is not • question of a day 
or two. 

The hon. Member .lIked wh-ther 
we referred this matter to the St.te 
Govt'mment,.; lind It so, wh.t their 
views are. We did refer thb to the 
State Governments, bec.use In prln-
riDle we agree that such a commlnlon 
should bp appointed. lean .110 .s. 
1I111'(' him that there Is no opposition 
from anYWhere. not l!'Ven from the 
Stlttt'!! But unfortunatelv. bet-au ... 
the Rubipct I~ 110 very wide .nd the 
tprm~ of refer .. ncf' are wider stilI. the 

tltte~ are tllkln.r their own Ume. 
Thpre jq a note handed over to me 
from whlrh I ftnd that all mlny as 
9 !=:llltes have not yet «Iven their 
oninlon II~ to wh .. t reallv should be 
donI'. Tho'e thllt h'lVe ,rIven thf'lr 
oninion hqvl" ~ald. It sbould bp .". 
poi'lted. There Is no dllllentient 
voil'l!. 

Cll. Ranh'r 81"r!I (ftohtak): Wh.t 
Are th" namp!! of the five State. which 
have Riven their opinion? 

I!Ihrt 8. 1(. Patti: r shan !rive the 
Mmpo: of the nin .. Stolte. which have 
not riven tht'lr opinion The rl!ft1aln-
in~ !=ItAtt'S hltvl' rrlven thl'!lr opinion. 
Thp St"tp8 wh('lh have not rrlvl"I'l thew 
on;nion Rre Andhra Pradl'!lIh. Orl""a, 
lY.P.. Wf>!It Bpt'!II:IlI. ~~lIm, Pun 'lib, 
Jammu and Kao:hmlr from where 
Shrl Mlllhotra comes Ou'a!'lllt lind 
Himachal Pradesh. I do not .Iv th.t 
thev wou'd say that a comml.slon 
IIhould nl't be apoplnti!d, but 10 tar 
t .~  h we not sent thel.. opinion. 

Rt00llM 111''' al-.o "waited from ~ 
Indl!!n Rurra!"('ane Committee. and 
Tndian Jute Commlt!ee under the 
M'Inlltrv or Commercl' and Indu.try. 
The Minlstrv or Communltv Develop_ 
mtont al,o eom~ In. bl"t'aule th" .... 
all10 C!Ont'erned wltb thls. In some of 
the ... nlletl we hllVe ~Ived. certain 
ta~~ have mtont.ionl!d •• many •• 24 
IlIbJect" in the term. of referenee. 
You ean Guite Im,.lne; thlll 11 not a 
Jllrlfe number for an ApleulturaJ 
eonuru.ion. beeauIe today qrleultre 
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is becoming more scientific and tech-
nical. More and more tt'chmcal sub-
ec~ are being added to It. Therefore 
,t has become :t4. Ultimately it may 
become 30 or 35. I do nOL know how 
many subjects will have tu Ile refer_ 
red to it. Therefore, you call see that 
there is no dismclination on the part 
of thel;overnment to do so. But 
Government has to choose the proper 
time. When work is actually done it 
WIll take some years, probably toe 
whole period of the Five Year Plan. 
There is no reference in the First or 
in the Second Plan. Plans are only 
instrumental. The CommIssion basical_ 
ly analyses agriculture, apart frona 
the Plans, and just as the Royal CORl_ 
mlSSlon on Agriculture did in 111211 

and make recommendaLions which are 
of a lastin, character, which will last 
not for five years but for 25 or 30 
years until another situation arise;;. 

Now, we have seen that, apart from 
the changes that we have made in the 
Third lo'ive Year Plan, we have made 
more chanies. We have now taken to 
an mtensive airiculture programme, 
otherwise known as "package pro-
iramme". These are some of the 
things which are under way. We have 
not waited for the appointment of an 
Agricultural Commission which sits 
for three years and makes recommen-
dations. Plans have already started. 
The Commission will bave nothing to 
do with the Plans. Of course, they 
will give their opinion on the Plans-
that ls a cW!erent matter. But its 
functions are something, as 1 under-
stand them, even more basic than 
what the Plans envisa,e. 

Therefore, that is our policy. 1 re-
member that the Minister of AJrlcul-
ture once pve that reply. The policy 
is one. That is the uniform policy 
that we are adoptin.. Whether the 
Deputy Minister mentions it, wbether 
the Minister of Aariculture says it 
or whether I menUon it, the poUey it 
one. We understand the importance 
of the Acricultural Commissloa. We 
do not want to under-rate that im-
portance of the Apteultural Commia-

sion. It must be a Commission which 
reaLy studIes all these problems, no 
mattcr what t.me it takes. If it takes 
three years it is worth-while tak.ng 
three years. When We are having 
many of these schemes. 

You find that sometimes ditficU!lic:o 
arise. TI!l yesterday there were d.illL 
CU!tlcs 01 scal·Clty. Today there are 
clltlicuHie& of surplus. I like to have 
cUtlicuaies of surplus because as least 
there is somethmg with whIch WI! 
can trade. These d.fficulties anse 
because when you try to do somethmg 
several other consequences flow from 
it. 1 wanted to give some incentIve 
to our formers. It is necessary that 
I should gIve them some mcenuve. 
The result was that instead of domi 
intensive agriculture and increasin, 
th{' per acre Yleld-l am talkmg 
about sugarcane-as much as 4,00,000 
nt!w acrea.ge came in becCluse there 
was somt.· kind of incentive to get 
more money. That is human nature. 
I am not finding fault with that. 
What I am saying is, to have any 
comprehensive policy of agriculture 
that embraces an acreage as big u 
350 million acres of vast land in a 
country like India where the climatic 
conditions differ from place to place 
as between different countries to have 
anything uniform is a difficult thma. 
It takes a long time, perhaps years 
and years of discipline of the bighest 
order, to determine ultimately as to 
how much area could be given to 
which particular crop, how crops per 
acre could be increased and so on. 
We cannot do it merely by the ap-
pointment of an Agricultural Commis-
sion. We can do it by the experiments 
we are undertaking. the national con-
sciowness we are creatin, the country, 
the responsibility which We are ,ivinl 
over to the farmers etc. All these are 
faetors which are very new in this 
country. We bave been lettin. all co_ 
operaUon in this respect. We can see 
what phenomenal cbRllle has come 
durin, the last 18 moatha. ProvidenCe 
has been with us the farmers c0-
operation has been with us. 'lbe far-
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mers sometimes overdo things. I like 
the.r overdoing things rather than un-
derdoing as they ha ve been doing 
before. 

Therefore. I would like to assure 
the hon. Member and the Howe that 
a time will come for it. When these 
opinions come from the States. we may 
fix the terms of reference and then 
select the proper personnel. It is not 
merely a question of appointing a 
committee. There is a plethora of 
committees and commissions in this 
country. Every second day we hear 
that some committee has been there. 
But an Agricultural Commission, 
whenever it is appointed, must c(lnsist 
of people who understand agriculture 
and who can bring that in~ormed 

opinion to bear upon this subject 
which is expected of them. They 
musl go through the problem thorough. 
ly and ultimately make their recom-
mendations which will be of a far_ 
reachin, character. 

With these words, Sir, I would like 
to assure my hon. friend and the 

House that the Government is bui-
cally committed to the appointment of 
Such a commission in principle. We 
are only awaiting for the appropriate-
ness of the time and also to receive 
the opinions that we have asked for 
from the States. 

Shri IDder J. Malhotra: While re-
plying the hon. Minister referred to the 
Third Plan. Does he think that the 
proposed commissiOn would be ap-
pointed during the Third Plan itself 
or after the Third Plan? 

Shrl 8. K. Patt1: I would assure 
him that I am not talking of lome-
thing which will come after flve 
years. It may be that possibly their 
report will be received by the time 
the Plan is over, because they will 
take a lon, time. But 1 am not en-
visaging the setting up of the Com-
mission only after five years. 

lUI bn. 

The Lok Sabha then ad;oumed tm 
Eleven of the Clock on Wedn.,da.,. 
April 12, 1961/Chaitra 22. 1888 (Saka). 




